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Rajasthan Research Scholar Dies by Suicide at IIT Kanpur, Jumps from PhD Apartment; Fifth Death in a Year

A suicide at IIT Kanpur has caused a stir. Ramsarup Ishram, a 25-year-old research scholar from Churu, took his
own life by jumping from the sixth floor of the PhD apartment. This is the second death in 23 days and the fifth
death in 11-12 months.

2 min read

Churu | Patrika Desk | Jan 21, 2026

Churu News: An incident of suicide at IIT Kanpur has once again shaken the institution. On Tuesday, Ramswaroop
Ishram, a research scholar from the Department of Earth Sciences, died by suicide by jumping from the sixth floor
of the PhD apartment. This is the second suicide at the institute in the last 23 days, and the fifth death reported in
the last 11-12 months.

Ramswaroop Ishram, 25, a resident of Girwarsar, Vidhasar, in the Churu district of Rajasthan, was pursuing his
PhD in Earth Sciences at IIT Kanpur. He lived with his wife Manju and two-year-old daughter in flat number AA-21
of the SBRA building on the campus. This apartment is allocated to research scholars who are permitted to live
with their families.

On Tuesday afternoon, Ramswaroop suddenly came out of his flat and jumped from the balcony in the corridor.
While falling, he hit an electric pole and landed on the road. Upon receiving information about the incident,
security personnel rushed to the spot and immediately took him to the hospital, but doctors declared him dead.
According to family members and sources associated with the institute, Ramswaroop had been struggling with
anxiety for a long time and was undergoing counselling. Despite this, his taking such a step has once again raised
questions about IIT's counselling system and mental health support system.

Five Research Scholars Dead So Far

The continuous incidents of suicide at IIT Kanpur have raised concerns about the effectiveness of the institute's
student support policies. Five promising students and research scholars have died in the past year.

Although the institute claims that a counselling cell facility is available to help students cope with stress and
efforts are being made to reduce academic pressure, the series of incidents does not seem to be stopping.
National Human Rights Commission to Respond

Notably, IIT Kanpur is scheduled to respond to the National Human Rights Commission on January 22 regarding
the suicide cases. A suicide case from December has already been included in a writ petition filed in 2024.
Preparations are now underway to merge the death of Ramswaroop Ishram into the same writ.
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NHRC: Take steps to fill vacancies in AIIMS across country

Jan 22, 2026, 06.10 AM IST

Cuttack: National Human Rights Commission (NHRC) on Tuesday took cognisance of a complaint alleging acute
shortage of teaching faculty across all AIIMS and directed the concerned authority to take appropriate action
within eight weeks.

The complaint was filed by Jeypore-based human rights activist Anuo Kumar Patro, who contended that large-
scale vacancies in faculty posts at AIIMS across the country amounted to a violation of Article 21 of the
Constitution, which guarantees right to life, including right to health.

Referring to news reports and statements made by the minister of state for health and family welfare in the Lok
Sabha, Patro pointed out that nearly 40% of sanctioned faculty posts — around 2,800 positions — are lying vacant
in about 20 AIIMS. Even AIIMS New Delhi, considered a premier medical institute, is reportedly functioning with
around 35% faculty vacancies.

The situation, the complaint said, is far more severe in newer AIIMS in Rajkot, Madurai and Avantipura, where
most of the sanctioned teaching posts are yet to be filled. While vacancies exist in non-teaching posts as well, the
complainant stressed that the crisis among teaching faculty is the most critical.

According to the complaint, the shortage has a direct and adverse impact on postgraduate medical education,
research output and patient care, thereby undermining public health delivery and constitutional obligation of the
state. Patro urged the NHRC to intervene and direct the Union ministry of health and family welfare to take
immediate remedial measures to ensure adequate faculty strength at AIIMS across the country.

In its order, NHRC observed that the matter requires examination by the appropriate authority. "The authority
concerned is directed to take appropriate action within eight weeks associating the complainant/victim and to
inform him/her of the action taken in the matter," the order read.
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NHRC seeks report on electrocution of Kalahandi woman

Jan 22, 2026, 06.26 AM IST

Bhubaneswar: National Human Rights Commission (NHRC) on Tuesday asked the secretary of the state energy
department and Kalahandi district magistrate to submit an action taken report regarding the electrocution of a
tribal woman last year.

The commission issued the direction after hearing the petition filed by local human rights activist Dillip Kumar
Das. The petitioner alleged that Phul Majhi, a 35-year-old widow from Belamba village under Lanjigarh block, was
electrocuted on April 16 last year after 132 kV wires snapped and were hanging on a tree she was plucking leaves
from.

"This negligence by the power distribution company and energy department officials resulted in her death,
leaving her four minor children orphaned and vulnerable," said the NHRC notice, quoting Das's complaint. The
complainant sought Rs 30 lakh compensation for her children's welfare and demanded criminal action against the
erring officials.

The commission received the complaint on April 17 last year. On Sept 25, NHRC issued notice to the Kalahandi DM
and energy department secretary through online mode, to ensure needful action and submit the action taken
report within four weeks. However, no report was yet received, NHRC said in its order.

The fresh order asked the officials to submit the report within two weeks, "failing which the Commission shall be
constrained to invoke Section 13 of the Protection of Human Rights Act, 1993", the order read.

NHRC asked for an additional/complete report in the matter to be sent by Feb 13 for further consideration.


https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-seeks-report-on-electrocution-of-kalahandi-woman/articleshow/127037612.cms
https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-seeks-report-on-electrocution-of-kalahandi-woman/articleshow/127037612.cms
https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-seeks-report-on-electrocution-of-kalahandi-woman/articleshow/127037612.cms

UNI, Online News, 22/01/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.uniindia.com/brmgsu-leads-human-rights-social-
security-meet-for-unorganised-workers/pnn/news/3713566.html

BRMGSU Leads Human Rights & Social Security Meet for Unorganised Workers

Uniindia News Service

Press Releases » PNN | Posted at: Jan 21 2026 1:29 PM

New Delhi [India], January 20: Hooghly witnessed a massive mobilisation of unorganised sector workers as a
large-scale conference on Human Rights Awareness and Social Security for Unorganised Sector Workers - 2026
was held at Dunlop Maidan. More than 20,000 workers participated, most of them railway Mall Godam (goods
shed) labourers from different districts of West Bengal.

The conference focused on strengthening awareness around labour rights, human dignity, and access to social
security for workers outside formal employment structures. It was jointly organised by the Bharatiya Railway Mall
Godam Shramik Union (BRMGSU) and the Bharatiya Labour Union, with support from SGT University and Nomo
Foundation. The objective was to create a collective platform where workers could better understand labour laws,
human rights provisions, and welfare schemes meant for their protection.

BRMGSU Background:

The Bharatiya Railway Mall Godam Shramik Union has been actively working for the welfare and rights of railway
goods shed labourers across India. Over the years, the union has consistently raised issues related to job security,
minimum wages, occupational health and safety, and social protection for Mall Godam workers, many of whom
operate in highly informal and vulnerable conditions. Through sustained advocacy, dialogue with authorities, and
grassroots mobilisation, BRMGSU has emerged as a strong and credible voice for unorganised railway labourers.
The programme was inaugurated by Dr. Parimal Kanti Mondal, President of BRMGSU, who highlighted the long-
standing challenges faced by unorganised workers, including lack of job security, inadequate wages, limited
healthcare facilities, and absence of social protection. He stressed that unity, legal awareness, and organised
action are essential to securing dignity and justice for Mall Godam labourers.

The conference was attended by Priyank Kanoongo, Hon'ble Member of the National Human Rights Commission,
as Chief Guest. Addressing the gathering, he stated that labour rights are an integral part of human rights.
Referring to his recent visits to railway goods sheds across West Bengal, he shared insights from direct
interactions with workers and assured that the issues raised would be pursued through appropriate institutional
mechanisms.

Sheo Prasad Tiwari, National General Secretary of TUCC, attended as Special Guest and highlighted the
importance of collective struggle and strong trade union movements in protecting workers' rights.

Senior officials from the Ministry of Labour addressed the gathering on key enforcement and welfare issues. Anil
Jena spoke on labour law enforcement and statutory rights, while Dwipannita Jena highlighted occupational
health and safety concerns. Shitangshu Tai elaborated on welfare schemes and social security benefits available
to unorganised workers.

Legal perspectives were shared by Sanjay Ghosh and Kobir Ghosh, who stressed the importance of legal
awareness and judicial support in strengthening the fight for labour rights.

The conference concluded with a call for sustained unity and organised efforts, led by Indu Sekhar Chakroborty,
General Secretary of BRMGSU, reaffirming commitment to the ongoing movement for human rights, social
security, and dignity of labour for unorganised sector workers.

If you object to the content of this press release, please notify us at pr.error.rectification@gmail.com. We will
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respond and rectify the situation within 24 hours.
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By Sorit Chaudhary -- Wednesday, 21 Jan, 2026
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Azamgarh news My & JeheH # gifedd 01 ARIYT fiRER

e & geheH # gifed 01 IR fRwaR

Hind Ekta Times | 37 minutes ago
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